Fromy: Sandeep Phadnis [mailto:Sandeep.Phadnis@kpitcummins.com]
Sent: Tuesday, November 01, 2011 10:33 PM -

To: sumit

Cc: Shashi Kumar Valsakumar

Subject: RE: Informal Guidance on Cashless ESOPs

Dear Mr. Agrawal,
Thanks very much for the letter. We hereby acknowledge receipt of the same.
Thanks & best regards,

Sandeep Phadnis

Company Secretary | Corporate Finance & Governance|

KPIT Cummins Infosystems Ltd.

Direct: +91 20 6652 5010 | Fax: +81 20 6652 5001 | www kpitcummins.com

This message contains information that may be privileged or confidential and is the property of KPIT Cummins. It is intended only for the
person to whom it is addressed. If you are not the intended recipient, you are not authorized to read, print, retain copy, disseminate,
distribute, or use this message or any part thereof. If you recelve this message in error, please notify the sender immediately and delete all
copies of this message. KPIT Cummins does not accept any liability for virus infected mails,

From: sumit [mailto:sumit@sebi.gov.in]
Sent: Tuesday, November 01, 2011 1:06 PM
To: Sandeep Phadnis
Cc: Shashi Kumar Valsakumar
Subject: RE: Informal Guidance on Cashless ESOPs

Dear Sir,

With reference to KPIT's letter(s) dated 11.05.2011 and 07.08.2011, SEBI had couriered an Informal
Guidance dated 21.10.2011 vide DTDC Courier No. M67260943. For ready reference, soft copy is being
attached here again. Kindly acknowledge the receipt of the same at the earliest.

With regards,
Sumit -

Sumit Agrawal,

Asst. Legal Advisor, Integrated Surveillance
Securities & Exchange Board of India (SEBI).
C-4A, 'G' Block, Bandra Kurla Complex,
Mumbai, India- 400 051

Ph: +91-22-26449676 (Direct Line 1);

Ph: +91-22- 40459676 (Direct Line 2)

Fax: +91-22-26449023

Mailto: sumit@sebi.gov.in

Website: http://www.sebi.gov.in/

Notice: The information contained in this e-mail message and/or attachments to it may contain
confidential or privileged information. If you are not the intended recipient, any dissemination, use
review, distribution, printing, forwarding or copying of the information contained in this e-mail
message and/or attachments to it are strictly prohibited. If you have received this communication
in error, please notify by reply e-mail or telephone and immediately and permanently delete the
message and any attachments. Thank you. '

?



